RAJASTHAN HIGH COURT BENCH, JAIPUR
No. RHCB/STORE/2020-21/ Y19 Date- 24.09.262,

Open Bid Notice for Rate Contract

Sealed Bids are invited for the supply of Stationery items from the
manufactures/authorized distributors/dealers alongwith samples of all items
(for which rates quoted) in a sealed bag, for the Rajasthan High Court Bench,
Jaipur. Rates will be effective from the date of approval letter or last date of the

existing tender whichever is later.

! S. No. Name of Items } Applzox. Cost Rs. (In lac) | Earnest Moncfy
L (In Rs.)
i 1 Stationery ltems 9.64 Lac . 19,280-

Bid forms, with terms & conditions, can be downloaded from High Court
Website - http://hcraj.nic.in and SPP Portal of Finance Department. A Demand
Draft / Banker Cheque of Rs. 400/- in favor of Registrar (Admn.) Rajasthan
High Court Bench, Jaipur should be enclosed for tender documents fees
downloaded from above mentioned website.

Bids in a sealed envelope marked conspicuously “Bid for Stationery
Items” should reach on or before 06.10.2020 by 04.00 P.M. The Bids will be
opened on 07.10.2020 at 12.30 P.M., before Purchase Committee, in presence

of interested bidders or their authorized representatives.

_\{uﬂ::.‘\-ﬂ

Registrar (Administration)




Bid form for:- Stationery Items
Bid form fee: Rs. 400/-

1.Bid for (Mention name of item / items)
2 Name and postal address of the firm submitting tender

3.Address to

4.Reference
5.The tender fee amounting to Rs. 400/- has been deposited vide DD No.

dated is enclosed.

RAJASTHAN HIGH COURT BENCH, JAIPUR

BiD - FORM

.................................

Registrar (Administration),
Rajasthan High Court Bench, Jaipur

.................. Or Bankers Chaque no..............

6.We agree to abide by all the conditions mentioned in Bid Notice No. RHCB/STORE/2020-21/

. and also the further condition of the said Bid Notice given in the

attached sheets (all the pages of which have been signed by us in token of our acceptance of the term
mentioned therein).

7.The rates for the supply of items and the quantity to be supplied noted against each are as under :-

Stationery Items
Sr. Name of Items with Brand Unit Approx | Olffered Price
No. | Req. Quy. |(Incl. Applicable
i " Taxes) per unit
I |AN Pin Pkt. 70 Gram (T- shape) (Globe Genuine) Co. Per pkt 700 -
2 Al Pin/ Clip Dispenser Pin-O-Clip Per piece 20Q ' - o B
(i) |Premier Co. R o
(ii) |Omega Co. !
3 Basta yellow Without Cluf 90 x 90 CM Per piece 6000 -
4 [BORAR (KOHINOOR Co. ) Bodkins Square Wooden| Per piece 300 -
Handle without Eyed Pin
_Sm ‘Brown Tape 2“‘35mtr. 7 Per piece W S(jﬂ T j
(i) |Wonder Co. l
(i) :Scotch Co. ' L
6 |Celio Tape 2" 35mtr. Per piece 150 L .
(i) Wonder Co. ~ B
i (ii} |Scotch Co.
7 |Cello Tape 1" 35 meter Per piece 250 o
(i) |Wonder Co.
(ii} |Scotch Co. o
—8 Cello Tape "' 35 meter Per piece 200 ) 7“
(i) |Wonder Co. i B
{ (ii) |Scotch Co. B -
! 9 |Conference pad (Neel Gagan)40 PAGES Per piece 300
i 10 |Dustbin Veto - Plast - G no.-33 (small) | Per piece 100 o
T Dumper Pony AMCEE ! Per picce ”500 B
Hii Eraz-ex Correction Fluid Premium Range iKores) 15ml. nl Per piece 260 N -
13 |Entry Pass With printing 60 GSM o Per piece 40000
14 Envelops Per piece L
(i) 19” x 4” Printed brown Star Craft 100 GSM 2000
(i) |11” x 57 Printed brown Star Craft 100 GSM 30000 .
i (i) [18” x 12" Printed brown Star Craft 100 GSM 8000 B L
15 |File Pad 28 ounce Size 10" x 14" Per piece 800
16 |File Flaps Per piece 11000
17 |File folder with pocket (plastic) F/s Per piece 4500
18 |File cover on handmade paper 80kg inside lamination with Per set 15000
printing (front and t
‘ _back) o s
' 19 !File Kobra N o Per piece 100 -
r2(} Giue Stick 15 Gram (Kores) green Per piece 600 L
‘21 iHighlighter Faber-Castle Per piece 150
22 Lesses Bigsize green 924 No, Green Per pkt 2500 3
23 |Marker Pen Permanent Refillable (Kores Co.) Per piece 300 e
| 24 Marker Pen (CD-DVD) (Camlin/Faber castell) | Per piece 100




) Sta_t—ibnery Items

25 |Marker Pen Ink (15 _r;l_ij(ARTLINE Co.) Per piece 100 —] -
| 26 |Note book Per piece | [ o
i (i) |Neelgagan No. 40 | 100 ‘

(i) {Short Hand 1500

27 |Order sheet (70 gsm) 34 x 43 c.m. o Per piece 70000 -

28 |Page Marker (PM31380S) Three color 25x76mm De'smat Per pkt 2000 -

(80 sheets) ‘

29 |Pen (Eraze) Correction 7ml ( White [nk Correction Pen Per piece ;OH— T -
! Metal Tip} (Kores Co.)

30 |Pen Per piece | J o

(i) 'Reynold 0.45/Rorito 7000
| (ii) |Pilot V7 Hi-Techpoint Cartridge System 500 | -

(iii) ICello freeflo gel ink roller pen 300 -

(iv) |Add Gel (Achiever) 300 -

31 :Paper Cutter Handy small (Nataraj) Per piece 400 -

32 |Pencil Nataraj HB Drawing (621 No.) Perpicce | 200 |

33 |Pen Pot (Tumbler} Kebica Co. or equivalent Per piece 50
o 34 |Plastic flag (Film Index) 45X12 mm or equivaient Per piece 100 T o
| 35 |Punching Machine Per piece ‘

. (i) |Small Kangaroo DP280 ' 20 o
I (ii) |Big DP 500 Kangaroo 20

(iii} |DP- 600 Kangaroo 30

36 | Refill Per piece S
(i) _'Reynold 0.45/Rotito ; 180 %“— o

(i) |Cartridge of Pilot V7 Hi-Tech point ] i L1000 |

(iii) {Add Gel (Achiever) 00 o

37 (Register Per piece \ S

(i) 'Register Ruled 200 pages 700 _ -

(iiy {Register Dispatch No.8 R B
. (jiii) |Register Receipt No.8 30 ) -
1 38 [Sarbarak & Index 70gsm Per_piece 50000 L ) .

(i) |Staples pin Per pkt
| (i) |Kangaroo Smali no.10 1000

(ili) |Kangaroo Big 24/6-1M 400 i

39 |Slip Book Per picce | L

(i) |Slip Book Small (22No.) 70 sheet (18x22/12) 400 -

(ii) 1Slip Book Big (33No.} (18x22/8) 200

40 |Stapler Kangaroo Per piece ' ~

(i} [HP-45 ; 10 - -

(ii) HD-45 100

(iii) |HD - 10 300

41 |Stamp Pad Ink 30ml. Per piece 100

(i) | Ashoka B

(i) |Faber -Castell

42 |Stamp Pad i Per piece ! .,,_ B

Ashoka/Faber -Castell/Cores | !

Medium size (110 mm X 70 mm) 100 j

Big size (160 X 97 mm) 200 |
| 43 |Sticky Notepad (De'smat/Post -it) (100 sheets 7.6 x 12.6 cm.) Per piece 100 ‘
’—44 U-Pin (Office'clip) coated (50 pieces) .‘ i Perpkt | 100

8. The rates quoted above are valid for one year w.c.f. date of approval letter or last date of the
existing tender whichever is later. The period can be extended with mutual agreement consent as per

rules.

9. Bank Draft/Bankets Cheque No. ......cocovvneeeenn. drawn on
for Rs. .o to cover earnest money is enclosed.
10. GST Registration Certificate is submitted herewith.

11. Declaration of manufacturer/Dealer etc., is also enclosed.

................... (Name of Banker) and date

Signature of tenderer




Bid Conditions for Stationery Items
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